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INTRODUCTION    

  

I,  the Chairman, Committee on Public Undertakings having been authorised by the  Committee to

submit the Report on their behalf, present this Seventh Report on  action taken by the Government

on the recommendations contained in the Fourth  Report of the Committee on Public Undertakings

(Thirteenth Lok Sabha) on Air  India Limited.

  

2.          The Fourth Report of the Committee on Public Undertakings was presented  to Lok Sabha

on 19 March,  2001. Replies of the Government to the recommendations contained in the Report

were received on        20 May, 2002.  The Committee on Public Undertakings considered and

adopted  this Report at their sitting held on 26 September, 2002.    
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